THE MINISTER CF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAO SCINDIA): (&) There is no such provision in the SEZ Act, 2005 and
Rules made thereunder.

(b) and () In respect of M/s. Mundra Part and SEZ which was first notified in the year 2004
before the enactment of 3E7 Act, 2006, it has been decided that the built Lp area of Mundra Port and
SEZ that existed on the date of said nctification, as delineated, even though part of the SEZ, would
not be entitled to any direct ar indirect tax benefits presently or in future on any additional investment.

(d) and (&) No, Sir.
Construction of Bunkers by Pakistani terrorists
11976, SHRI PYARELAL KHANDELWAL : Will the Minister of DEFENCE be pleased to state:

(a) whether it is a fact that Pakistani terrarists have conetructed salid bunkers in Poonch sector
of Jammu and Kashmir;

(b) if=o, the details thereof; and

(c) the number of soldiers martyred as well as terrarists killed in the encounters in Poonch
sectar alongwith complete details thereof?

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (&) and (b) Inteligence reports do naot
indicate that Pakistani terrorists have constructed solid bunkers in Poonch sector of Jammu and
Kashmir. However, congtant vigil is being maintained.

(c) The total number of soldiers martyred since 2006 in the State of Jammu and Kashmir
(including Poonch District) is 21 Officers, 17 Junior Commissioned Cfficers (JCOs) and 198 Other
Ranks (Crs). 1443 terrarists have been killed by the Army since 2006 in the State (including Poonch
District).

Irregularities and thefts in Defence manufacturing units

T1977. SHRI RAVI SHANKAR PRASAD:
SHRI SHIVANAND TIWARI:
Will the Minister of DEFENCE be pleased to state:

(a) whether it is a fact that reports of finandal irregularities and thefte in arms manufacturing

companies In country's public sector have come to light during last five years;
(b) if so, the numbser of such instances each year between the year 2004 and 2008; and

() the persons suspected to be involved therein and also those againat whom prosecution is
onin courts?

THE MINISTER CF STATE IN THE MINISTRY OF DEFENCE (SHRI M.M. PALLAM RAJUY: (a)
Yes, Sir. Certain cases have been reported in Crdrance Factory Board.

T Original notice of the guestion was recaved in Hindi.
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